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Shifting of NDRI Branch at Goregaon. Bombay 

1959. SHRl UTTAMRAO PATIL: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether it is a fact that a branch of 
National Dairy Re earch Institute located at 
Goregan, Bombay in Maharashtra is being 
sbd.fted to some other State ; 

~). if J)~ the r~a.SQ.Qs therefor ; 
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(c) whether it is also a fact that Govern-
ment of Mahara htra have to Vidarbha of 
Maharashtra ; and 

(d) if so, the point in shifting this branch 
to some other State ? 

THE MINISTER OF AGRICULTURE 
(RAO BIRENDRA SING : (a) No, Sir. 

(b) Does not arise. 

(c) A sugge tion from the Government of 
Mahara htra was recei ed regarding shifting 
of the Goregaon branch of National Dairy 
Research Institllte to Phalghar which has 
exmincd been and found to be not aeccp' 
table. 

(d) Does not ari e. 

Change in Date of Birth of Financial 
Advisor of F. C. I. 

1960. SHRI BHEEKHABHAI: 
HRl RAMJIBHAI MA VANI : 

Will the Mini ter of FOOD AND CIVIL 
SUPPLIES be pleased to slate: 

(a) whether Government are aware that 
the Managing Director of Fel had changed 
the date of birth of Financial Adviser of 
FrC and re-de ignated him a Chief Commer-
Cial Manager; 

(b) if so, the authority and the rules 
under which thi change i 1 datc of birth and 
de ignation was allowed and thc action 
taken/being taken again t the officers 
concerned' 

(c) whether it is also a fact that the FCI 
has allowed one officer involved in vigilance 
ca e to function as Zonal Manager (South); 
and 

(d) if so, the objection for _ not allowing 
other officials involved in vigilance case to 
func[ion at higher posts on promotion 1 

TH DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONI SAND 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (DR. M. S. SANJEEVI RAO) ; 
(a) and (b) On receipt of a representation 
from the then Financial Advi er, the Food 

orporation of India issued order in 
No ember, 1980, with the approval of 
Managing Director, altering the date of birth 
of the officer. The question whether this 
decision was taken in a legally valid manner 
is being examined. 

The Financial Adviser was later on 
specifically selected for appointment as Chief 
Commercial Manager after the post fell 
vacant. The post of Financial Adviser ha 
been filled by another incumbent. 

(c) and (d) The post of Zonal Manager 
(South) is lying vacant and the pre ent 
Deputy Zonal Manager (South) is only look-
ing after the current charge of dutie pending 
appointment of a regular incumbent. Since 
di ciplinary proceeding are pending against 
him, he is not empowered to exercise 
statutory powers. 

torage and transit Josse in F. C I 

1961. SHRI RAMJIBHAI MAVANI: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether it is a fact that Shri K. V. 
Seshadri, Ex. Managing Director. F.C.I. wa 
appointed to go into the question of storage 
and transit 105 e of Food Corporation of 
India; 

(b) if so, whether he has submitted the 
report; 

(c) the main points brought in the report 
for con ideration of Government alongwith 
recommendations and also the reaction of 
Government on the same ; 

(d) whether it is also a fact that a large 
quantity of paddy is still lying in Punjab 
since 1978-79 for milling cau ing huge losses 
to FCI ; and 

(e) if so, the detail of losse uffered by 
FCI due to delayed milling of paddy, year-
wise inee 1978-79 onward ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELE TRONICS AND 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (DR. M. S. SANJEEVI RAO): 
(a) The Admmistrative Reforms Wing of 
the Department of Personnel and Adminis-
trative Reforms undertook a study relating to 
shortages of fOJdgrains during tran it and 
storage in Food Corporation of India. The 
study was conducted under the guidance of 
Shri K. V. Seshadri, the then Additional 
Secretary in the D partment of Personnel & 
AdmiQistrative Reforms. 

(b) and (c) The report has since been 
submitted and is under examination by an 
Empowered Committee constituted by the 




